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M,A.NO. 780/91 (Extention of time)
in O.A.No, 421/0 _ .

>

Date: 24~7-91. _—
‘ Betweens

1. The Chief Personnel Officer, —
S.C.kailway, Railnilayam, Secunderabad. .

2. The sr.Divisional Personnel Officer,
S8.C.Railw ave Vij ayawada-

3, The Railway Board rep., by the Jt.Director,

(Estab.)Railway Board, MNew Lelhi, v ——
.o Applicants/Respondents,
ahd ,
1. B,H,venkateshwarlu, .. Responcdentfipplicant.

2. Ch.venkaiah o
4, L, Sambamurthy.
5. G.V.Sheshaiem.j

6., V.A,kama Rao, ». Responcents/Applicants

{RK2 to 6 Respondénts in
0.A.421/90)

For the Applicants: Mr.N,.R.levraj, 5C for Rlys. -
For the RespondentsiMr,J.M.Naldu, Advocate

CORAM 3 . ' .
THE HOW'BLE MR..J.NARASIMHA MUKTY 3+ MEMBER{JULL) v

AND
THE HON'LLE MR.R.BALASUZRAMANIAMA § MEMBEI(ADMI.)

The Tribunal made the following Ordeys-
Shri N.R.Devraj, sC for Rlys, reguests time to
implement the order of this Yribunal dt. 8-2-91 passed im
ReRstfgod in 0,A.421/90. Time granted upto 31-8-91 for implementing
the orders in O.A. 421/90. Shri revraj, SC for Railways undertakes
to implemént the order by that date, wWith the above direction
M.A. l1s disposed of., WO costs.

TO

1. The Chief Persvnnel (fficer, S.C.Railway
Railnilayam, Secunderabad.

2. The Sr.Divisional Personnel Officer, S.C.Raly, vijayawada.

3. The railway Board, rep. by the Joint Dhrector, (Estb)
Railway Board, Hew pelhi,

A, One copy to Mr . R.R.Devraj, sC for Rlys, CAT,Hyd.

5. One copy w Mr.J.M.Naldu, Advocate, 18-1ll-Kamalznagar,
near kilsukhnagar, Hyderabad. '

6, One Copy XEXKX.Spare,
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